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(d) whether any 8Didelines h.Jw also been 
issued Cor the newly oonstit1Jted· Oil Selection 
Boards for final disposal of applications within 
the stipulated period; and 

(e) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATIJ-
RAL GAS (CAPTAIN SATISH KUMAR 
SHARMA) : (a) Allocations of SKO to Stales/ 
ills are made by the Government of India on 
month to month basis. The demand of die.'1ei/ 
petrol is. by and large. bein, met in full. LPG is 
beina supplied through the distributors. located 
in towns covered under previous marketing 
plans. 

(b) and (c) The following marketing plan 
has been approved :-

States 

Uttar Pradesh 
Himachal 
Pradesh 
Haryana 
Rajasthan 

RO. 

(1988-
93) 

382 
15 

47 
113 

"SKO/ LPG 
LDO 

(1989- (1993-
93) 94) 

35 42 
2 1 

4 13 
8 13 

(d) and (e) The guidelines issued to the 
OSBs do not stipulate any period for disposal uf 
applications. However, elfors are made by them 
Cor early finalisation of selection. 

AVAILABIUTY OF GAS 

2548. SHRI HARIN PATHAK: Will the 
Minister of PETROLEUM AND NATIJRAL 
GAS be pleased to state : 

(a) the projected availability of ,as at Tapti 
fields and Hazira separately; and 

(b) the total quantity of gas required to meet 
all the commitments made? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATIJ-
RAL GAS (CAPT. SATISH KUMAR SHAR-
MA): (a) The projected plateau production 
from mid and south 18pti nelds is 4.03 
MM~e present availability at Hazira 
ia 19.73 MMSC~ 

(b) Total commitments ex-Hazira is about 
46MMSCMD. 

(:Irans/anon ) 

ALWTMENT OF PETROUDIESEL 
RETAIL OUTLETS AND LPG AGENciES 

2549. SHRI BHAGWAN SHANKAR 
RAWAT: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) the nUt!lber of petrol/diesel retail outlets 
and LPG agencies allotted by the Government 
durina each of last two years, State-wise; 

(b) the number out of them allotted to SCI 
ST, back~rd classes. handicapped, educated 
unemployed, and ex-servicemen separately; 
and 

(c) the number of complaints regarding 
unde~weiaht and adulteration received during 
the said period and the action 'akim thereon, 
State-wise ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATIJRAL GAS (CAPT. SATISH KUMAR 
SHARMA): (a) 33 Retail Outlet dealerships 
and 101 LPG distributorships were sanctioned 
by the Govemment from I July. 1991 toJOJune. 
1993. under its discretionary powers. 

(b) Discretionary allotment is made on 
compassionale grounds taking into account 
merits of each case. It is not made on category-
wise & State-wise basis. 

(c) Complaints are received from time to 
time and in established cases of under-weiaht 
and adulteration. action as per Marketing Dis-
cipline Guidelines is taken which includes even 
termination of dealershiplll'distributorships. 

(English) 

HOSPITALS IN MADHYA PRADESH 

2550. SHRI SURAJBHANU SOLANKI: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of Government hospitals in 
tribal dillricts of Madhya Pradesh namely 
Dhar. 8astar and S&rJllja; 

(b) the number of those hospitals where belt 
facilities have been provided for the patients; 
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(c) whether the Government proposed to 
increase the number of hospitals equipped with 
beds in these tnbal districts: and 

(d) if so, the details thereof? 

TIlE DEPUfY MINISTER IN THE 
MINISTRY OF HEALTII AND FAMILY 
WELFARE (SHRl PABAN SINGH 
GHATOWAR) : (a) to (d). Informatioll is being 
collected and will be laid on tfte table of tbe 
Sabha. 

DIESEL BASED POWER PLANT'S 

Name of subsidiary . 

Eastern Coalfields 
LId. 

Bharat Coking Coal . 
lid. 

Central Coalfte1ds 
Ltd. 

Location 

BE&FD 
Sonepur 
S.P. Mines 
S.P. Mines 
Rajmahlll 
Jhanhra 
Jhanbra 
Ghusic 
Moira 
KaJidaspur 
Prasea 
Chapuikhas 
New Kenda 
Satgmm 
Timt 

Jealgora 
Jealgora 
Murlidih 
AmIabad 
Madhuban 
Moonidih 
Moonidih 

Swang 
Bachra 
Kal'lali 
KDH 

2551. DR. MAHADEEPAK SINGH 
SHAKYA: Will the Minister of COAL be 
pleased to state: 

(a) whether certain coal companies have set 
up diesel 'based power plants; and 

(b) if 110, the details the~C alonpith their 
capacity. oompany-wise', 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SnRi AJlT PANJA) : 
(a) and (b). Acconling to information furnished 
by Coal India Ltd. (CIL) details of diesel based 
power plants set up in subsidiaries of CIL 
along with their capacities are as below: 

Capacity of Total 
D.G. Set and Capacity 
No. of units 

IXOl MW 0.2 MW 
2Xl.0 " 2.0 " 
2xO.4 » 0.8 " 
IXO.l " 02 " 
5Xl.0 " 5.0 " 
3XO.4 " 12 " 
2X02 " 0.4 " 
lXO.6 " 0.6 " 
lXO.6 " 0.6 " 
IXO.4 " 0.4 " 
2XO.l " 0.4 " 
IxO.4 " 0.4 " 
2xO.2 " 0.4 " 
Ix02 " 0.2 " 
IXO.2 ft 0.2 " 

lXO.8 " 0.8 .. 
2X32 " 6.4 .. 
2XO.8 .. 1.6 " 
2XO.8 .. 1.6 " 
4XO.8 " 3.2 " 
4XO.8 " 32 " 
lX32 " 31 " 

2xl.O .. 2.0 " 
4XI.0 " 4.0 .. 
4Xl.o .. 4.0 .. 
3X3.0 " 9.0 " 

S2.0MW 




